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needy for fodder, feriilisers, sceds  and
drrigation facilities ? If so, what is the
result?

SHRI JANARDHANA POOJARY :
On 12th S:ptember, 1987 the hon. Finance
Minister conveaed the ms=eting of the
Chief Bxezutives particularly to see hov the
drought affected people are helped, On 1 5th
September, 1987 the Reserve Bank of
India had issusd gu Jelines and »¢ are
meeting the requirements of th: nezdy
particularly of the onss referred to by the
hon. Minister. We have also directed the
Chief Executives and the Chiirmsn to go to
the drought affected people 10 sec that
their requirements are met fully,

Impoart of Cotton and Man-made Fibrc

*2. {SHRI V. SOBHANADREESWARA
RAO:;
SHRI LALITESHWAR SHAHI:
Will the Minister of TEXTILES be pleased
to state :

(a) whether Government have taken a
«d:cision to import 10 lakh bales of cotton and
substantial quantity of man-made fibre dur-
ing the current year;

(b) if s0. the reasons therefor;

(¢) the quantity of cotton and man-
made fibre already imported proposed to be
imported in near futurc and the financial
implications thereof;

(d) whether some cotton growers' As-
sociations have urged Government not (o
import cotton; and

(e¢) if so, the reaction of Government
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF TEXTILES (SHR1 S.
KRISHNA KUMAR) ; (a) No, Sir.

(b) and (c) Do not arise.

(d} Yes, Sir, -
(¢) Government do not proposc to im-
port cotton at present.

SHRI V. SOBHANADREESWARA
RAO : While itis hippy to note that th:
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Goverament has positively responded to the
represcntations of the Cotton Growers' As-
sociations and Federations all over the
country regarding agitated note of the re-
quest of the Cotton Miiis Fedcration request-
ing the Government to allow import of 10
lakh bales of cotton and 1.2 lakh tonnes of
man-made fibre yet now the Minister has
told that the Government has not taken a
decision so far,

We are very happy 1o know that. At
the same time, 1 would like to know cate-
gorically from the Hon'ble Minister whether
itis not a fact thata public noticc was
issued on 9th October 1987 wherein the
Government had announced input-output
norms for import of raw cotton against ex-
port of yarn. Against export of 1 kg of
corded yarn of 40 counts and below, the ex-
porter is permitted to import 1.5 kg of raw
cotton. Similarly in respect of combed yarn
of 43 couats and below import of 1.33 kg and
for 1 kg of comboned yarn of 40 counts and
above, import of 1.39 kg raw cotton is all-
owed. Is this not in contradiction to part
{(a) of the answer given by the Government ?
Indirectly you are permitting the import of
raw cotton into this country. The latest
figures say that our cotton production this
year will not be less than that of the pre-
vious year. In fact, it may be little
higher.

So, I would like to know categorically
from the Hon'ble Minister whether the
Government would reconsider and withdraw
this public notice issued some time back.

SHR!I S. KRISHNA KUMAR : Sir, |
have actully answered parts (a), (b) & (¢) of
the question. The question was:

“Whether Government have taken a
decision to import 10 Iakh bales of cotton
and substantial quantity of man-made
fibre during the current year;”

The answer is; **No, Sir.” We have also
said categorically that the Government do
not propose to import cotton at present.

It is true that a facility had been given
to cotton yarn exporters under the import-
export policy of the Government for a rep-
lenishment licence for the cotton yarn ex-
ported by them. This is because the Govern-

-
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ment is keen 10 estaklish a firm climate for
cxport of cotton yarn which will indirectly
fenelt alleviation cf the sichress of mills
suffering ficm cier capacity. We have only
allowed limited guartities of yuin exgorts
and the conseqrent enatling import of cotton
which has not even started. This order was
issued only in October but no import has
actually taken place. The cotton, if ony,
imported under replenishment licence will
be a very small fraction of the total pro-
duction of cotton in the country. It will
also have an indirect beneft to the local
cotton prices and the yarn prices for hand-
Jocm and powerloom wearvers while helping
the sick textile mills.

Sir, this is an experimental measure.
We will be continuously watching the situa-
tion, If there isa reasen to belicve that
this assistance 10 eaporters in any way mili-
tates a gainst as table cotton price situation.
Government will take corrective action at
that time.

SHRI V. SOBHANADREESWARA
RAO : Mr. Speaker, Sir, you are well aware
of the untold suffering faced by the cotton
growers last year and before that due to in-
tensity of white flood Now the Minister
says that the imports may be of very small
amount. But you are opening a2 door which
will hither to be difficult to close. After the
imported quantities come in, the interests of
the cotton growers will be jeopardised. There
forc. 1 would request the Hon'ble Minister
to reconsider and withdraw this notice.

Sir, the estimated production this year
will surpass that of the previous year, We
had exported 1.4 million bales of cotion in
the previous year., | would like to know
from the Hon'ble Minister whether the
Government proposed {0 export some quan-
sity of cotton abroad to ¢arn foreign exchange
and to create a favourable price situation in
the country, so help the cotton growers.

The present average yield is only 235 kgs
lint per hectare. What steps do the Govern-
men! propose to take so that this yield per

hectare increases and also announce new .

support prices which really would give an
incentive (o the cotton grovwers ?

SHRI S. KRISHNA KUMAR : We
have for the time Cteing frozen export of
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cottun, the remaining quote, carmarked for
export this year because of the abnormal
increase in the pricc ol cotton and the
resultant incresse in the price of cctton
yein till about three months ago. Hdwever,
tre prices of cotton as well as the cotien
yain are ncw shcwing decreasing tiend from
Arpgret onwards. QOur decisicn at  the
munient is that  we will jecensider the
question of export only after watching the
current situstic n. Tte hcn,
Memter is entirely cc riect that our carlier
estimate of the volume of cotton crop - has
had an upward revisicn because of the
August rains, We may prohably get about
tcn lakh bsles more than originully esti-
mated. | would like to mention that even
if this expectati n is realised at t*te end of
the cctton year 1987-BF, we may be facced
with a steck situ tion which may go telow
the safety level ¢f three months requirement
«f the crganized i1~xtile industry. In this
matter, we arc keceping our cars close to
the ground and we would like to assure you
that the interests of the cotten growers will
te fully protected by the Government. The
export window in cotton yarn is kept open
Fecause we want to increase the expcrt of
value added geods as against the primary
raw material.

SHRI LALITESHWAR SHAHI : 1
would like 1o know the areas and the
countries where yarn is proposed to te
exporied and the ¢ untries from where
cotic nt is proposed to be imported.’] am
interested t» know this because in our
export prcgramme earlicr, we  expcoried
cott n yarn and imported raw material
frcm the hard currency areas. I am, there-
fere, interested to know the countries where
the export is supported to be made and the
countries fiom where the import has to te
made.

SHR! S, KRISHNA KUMAR : The
cotton yarn is being exported to European
Eccnomic Community, Czechoslovakia
and other countries, As stated exrlier, we
are rot intending to import cotton at pre-
sent ard as such, 1 cannot answer the cther
pert of the question.

SHRI INDRAJT GUPTA : Tte
necessity for expert in order t: ea1n foreign
cxchange is, of course, a valid argument,
tut 1 would like to know whetker it is "not
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a fact that in the recent months, every part
of the country is experiencing an acute
scurcity on the one hand and high prices of
cotton yarn on the other. As a resull of
this, lakhs of handloom weavers arc unem-
ployed and their handlooms are idle. He
has spcken a lot about Jooking after (he
interests of the textile mill units and the
cotion giowers,

| have no objection to that, but the
textile policy which was adopted last year
was supposcd to look after handloom
weavers also, who belorg to weaker section.
Is it n ta fact that today lckhs of hand-
loom weavers are sitting unemployed ; they
cannot gct yarn or yarn is available at such
high prices that it is beyord their mcans ?
To what extent has this new policy of
exporting cotton yarn from the country
which is being brought as an incentive for
importing cotton, led to this condition in
the bandioom market, and whether any
steps will be taken to help the handloom
weavers, who are suffering acute crisis at
this moment ?

SHRI1 S. KRISHNA KUMAR : The price
of yarn required for handloom had shown
an upward trend up to August this year,
and thereafter the prices have been declin-
ing. I have got the figures as reporied by
the Handloom Commissioner, There is a
list of very many counts, but on the average
from August to the beginning of November
therc has been a five to ten percent
decrease.

So, the increasing trend of handloom
pricc has been arrested. Sir, it is not true
that the price increase ia handloom vyarn,
which was experienced before August, was
due to exports. We have been contionusly
monitoring the situation. The price of
cotton had incressed almost S0 per cent
and the price of yarn, of which the
cotton is the bas ¢ raw material, increased
only atout {0 per cent of the price increase
of cotton, We had taken a scries of steps
to stablise the handloom prices. ] bave got
a whole list here. Wc have advised these
instruments to the State governments and
the Apcx Societies. We have started a serics
of schemes through the National Handloom
Development Corporation as well as the
NTC. The interest of the handloom workers

KARTIKA 15, 1909 (SAKA)

Oral Answers 18

is one of the primary concerns in the textile
policy and we stick to that policy.

SHR1 INDRAJIT GUPTA : Js it not
a fact that handlooms are lying closed in
hundreds of thousands and the wecavers are
unem ployed ?

SHR1 S. KRISHNA KUMAR: Sir, certain
percentages of the capacity of all segments
of the textile economy, including handlocom,
power-loom and the organised textilc mills,
are closed from time 10 time because there
is substantial over-capacity in the textile
cconomy. The effect of the Textile Ministry
is to balance the confiicting and compoting
demands cf these different sectors of the
textile economy and we have been trying to
achieve a balance between the interest of
these sectors.

SHRIMATI BASAVARAJESWARI :
I would like to know from the Hon,
Minister the total quantity of yarns, long
staple as well as extra long yarns, exported
during previous year from Andhra Pradesh
and Karnatka. What is the present policy,
of Government towards the export of long
staple and extra long yarns during this
year?

SHRI 8. KRISHNA KUMAR : Sir,
I do not have the figures, variety-wise, for
Andhra Pradesh but as 1 said earlier, the
export which was originally earmarked at
6 lakhs bales this year has been frozen at
4.9 lakh bales and the rest 1.15 lakh Dbales
are not going to be exported.

- Court Cases of the State Bank of Indore

‘4. SHRI RAJ KUMAR RALl: Will the
Minister of FINANCE be pleased 10 state:

(a) the number of court cases pending/
lost by the State Bank of Indore during the
years 1983, 1984 and 19¥5, ycar-wise and
the amount involved;

(b) the reasons thercof;

(c) the details of the zaction taken by
the bank against the ciring officials, emplo-
yeus/lawyers; and

(d) the details of the steps proposed to
be taken by the btank 1o svoid loss of the





